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12.5 hrs. 
CALLING ATTENTION TO MAT-

TERS OF URGENT PUBLIC 
IMPORTANCE 

COMPLAINTS MADE BY DETENUIi TO 
INDIAN HIGH COMMISSION, CEYLON 

Dr. L. M. Singhvi (JodhpUr): I call 
the attention of the Prime Minister to 
the following matter of urgent public 
unportancc and I request that he ~ 
make a statement thereon:-

The complaints made by persons 
of r'·.·" ."1 origin in the Detention 
Camp in Slav!' Island, near 
Colombo, to the Indian High Com-
mission in Colombo regarding the 
treatment meted out to them. 
The Deputy Minister in the Minis-

try of External Affairs \Shri ])jnrsla 
Singh): Following the opening of an 
additional detr,ntion camp at Slave 
Island ncar Colombo, an ufI1cini of the 
Indian High Commission in Colombo 
visited the camp on the 22n<1 ,\pril, 
1963, to meet tIhe person;, of Indian 
origin detained there and to see whLt 
facilities were available to them. 
There were, at the time, a total of 186 
persons detained at the ea.mp, of which 
a majority were alleged illicit immi-
grants, the others being Indians 
arrested for overstaying their visas. 

Some difficulties of the inmates 
about lack of accommodation and in-
adequacy of certain amenities which 
came to notice were sub..o;equeotl)' 
brought to the notice of the Ceylonese 
authorities concerned, who have agre-
ed to examine the points, immediately. 
and to do everything possible to im-
prove the eonditiolll8. 




